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Gnvemmem keepaclou wq.cch on all
activities of - the “silsguided Nwthnd‘ ele-
meats and ‘other extremikts i the Eastern
- parts of the coumtry, - " Action against them
is taken by the Ministry of Home Affairs
in closé coordination with the Ministries
of Defenoa and’ External Affairs.

(b) The Governments of Assam and
Nagaland, ‘Manipur and the Tripura Ad-
ministrations are fully alive to the law and
order situation.. Security Forces have been
deployed in the entire region to curb lawless
activities. Communications to in-accessible
arcas have been improved. Cooperation of
villagers and their leaders, who desire peace,
has been forthcoming increasingly. This
has helped to strengthen village defences
and defy support to and curb lawless
clements.

Union Leaders’ Entry in Ordnance
Factories

5949, SHRI PRIYA RANJAN DAS
MUNSI : Will the Minister of DEFENCE
be pleased to state :

(a) whether the noted political leaders
of Trade Unions are taking advantage in
getting casy entry at Ordinance Factories ;
and

(b) if so, what is the attitude of Govern-
ment ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) and (b). Trade.
Union leaders if they are not employees,
can get enfry into the Ordoance Factories
only with prior permission. No advantage
is given to them. The attitude of the
Government is that no unauthorised person
should get entry into the Ordnance Factories
without prior permission from the appro-
p:hte authority.

Construction of Staff Quarters for
: PnuatSutupchl

'$9%0. SHRIV.N.P. SINGH: Will
the Minister of WORKS AND HOUSING
be phnad o stute

(a) the number of quutm built for the
staff of the Government of indis Press at
Santragachi during the last three yeara ;

(#) the coat of the same ;. .. -

"be pleased to state ¢ .
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{¢) the number of quarters. that have
remained vacant ycar-wlsc and

(d) the loss of revenue on this hand ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI L. K. GUJRAL): (a) 630 qunrters
were completed by May, 1968,

(b) Rs. 1,24,45.000 approximately.

{¢) The number of quarters that remain-
ed vacant as in May, 1969, May, 1970 and
May, 1971 was 293, 215 and 161 respecti-
vely,

(d) It is not possible to calculate exact-
ly the total amount of rent that would have
been realised had the quarters been allotted
to eligible employees, because the emolu-
ments varied from person to person and so
also the rate of recovery. However, on a
rough calculation, a sum of Rs. 2,30,000
(upprox.) could have been realised as rent
by the end of May, 1971,

Expendlt-re‘on Ag-oc Research Sehoues
by Indian Comncil of Medical Research

5951. SHRI V. N, P. SINGH: Wwill
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state : :

(a) the amount of spent in the last
three years by the Indian Council of Medi-
cal Research on ad-kec research schemes ;

(b) the number of schemes in progress,
year-wise ; and

{c) the number of schemes completed
within the initially planned period and the
conerete results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : (a)to (c). The information
is being cellected and will be laid on the
Table of the Sabha in due course.

Purchase of water meters of the subsidised
Indusirial Housing Scheme at Okhla,
New - Delbi

- %952, - SHRI V, N, P. SINGH ; Will
the Minister of WORKS. AND- HOUS!NG

‘(a) whether the ‘C. P. W: D, dumm o
October-December 1968 - purchased ~waters
meters for the Subsidised’ Industrisl Houging
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Séh%ihe 4t Okhila, Néw Deﬂu from a private .

party at a teridered raic much higher than
the contract rdte ;

.{b) the extra expenditure incurred on
this dccourit ; .

(c) whether the agreements with the
contractors mention that the meters shoutd
conform to I. S. 1. standards ; and

(d) the action taken by Government
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUIRAL) : (@) to (d). The
notice inviting tenders for the work of
construction of temements at Okhla included
inter-alia an item for providing $” dia
water metets (Indian make) of approved
quality with cashing efc., wmplete The
contrtict for the entire work of construction,
including the provision of water meters, was
awarded at a certain percéntagé above thé
estimated cost put to tender. This percen-
tage compared favourably with the then
prevailing market rates aad Government did
not incur any extra expenditure on the
overall work. This being a composite work
it was not feasible to single out a particular
item for execution separately, )

The water meters provided by the cons.
tractors were made to I. S. I specif icaﬁoﬁs.

Far the reasons explamed above, Go-
vernmeant have not thought it necessary to
take any action in the matter,

Appointment of New High Commissioner
for Pakistan

5953. SHRI C. K. CHANDRAPPAN
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether Government have decided
not to appoint immediately a High Commis-
sioner for Pakistan when  the present High
Commxmoner s torm explrcs soon ; and

(b) if so, the reasons therefor ?

THE -DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): {(a)
The Government of India have not.. taken
any such degision.

- (6 Doek’ hot arise,

jui? 2, uH‘i
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Manntuﬁm of sk defmé' oquipm
. snd Fudar by ,

e

5954, . SHRI C. K, CHANDRAPPAN ;.
Will the Minister of DEFENCE be pleased
to state whether Bharat Electronics Limited
will munufactare alr-defeme eqﬂipmtnt
intluding the radar ?

THE MINISTER OF STATE (DEFEN-K
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI VIDYA CHARAW
SHUKLA) : Yes, Sir.

Proposal to reduce number of petrol pumps’

5955. SHRI BHOGENDRA JHA:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Goverament arc coﬁsidering
a proposal to reduce the number of petrol
pumps being put up cvery year ; and

(b) if so, the reasons thercof ?

THE MINISTER OF PETROL EUM

AND CHEM!CALS (SHR! P. C. SETHI):
{a) Yes, Sir,

(b) To improve to the maximum possi-
blc extent, the utilisation of existing retail
outlets (pumps), without inconveniencing
the consumers, and thus diverting the
limited capital resources for higher priority
needs,
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